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Office Order

The Commission is dealing with various miscellaneous papers. The Commission has

decided in its meeting held on 5.09.2011 that r.veeding out of miscellaneous papers may be

done with the foilowing retention schedule:-

st.
No

Type of papers Proposed
retention period

Authorify competent
to weed out after
retention period is

over
1. Llnk papers reiating to

appeal/complaints/
compliance/non-
compliance/ show
cause

After disposal of
the malter

Incharge, Record Room

1 Papers addressed to
other departments,
copy marked to the
Commission for
information

2 months after dak
received

Incharge, Record Room

J- Facilitation rnemos
(FN{) , dak receipt

6 months after
issuing of Flv{ and
dak received

Incharge,
Central Registry

1. e-book print outs.
copy of hearing notice
and link papers
received during
hearing

After disposal of
case and scanning/
uploading of link
papers received
during hearing

Deputy Registrar of
respective Registry

). Original ink signed
decision

6 months after final
disposal ofcase

Deputy Registrar ol
respective Registry

6. Miscellaneous Dak
not related to the
Commission

2 months after
disposal

Respective Section
Incharge

2. The competent officer weeding out the above types of papers shall prepare a list ol
documents being tveeded out and keep it for permanent record.

(S.P. Beck)
Joint Secretary (Adrnn

n
( at--t-

3. This issues with approval of the Competent Authority.
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Cop;r io:-

1. PPS tO CIC.

2. PPS to lCs' '

J.

4.

5.

o.

7.

B.

9.

PS to Secretary'

PS to Addl. Secretary'

PS to Registrar (Consultant)'

ri tnariv.ls (MR)/JS (Law)/JS (P&B.]

oi i"or,V tecretaries/oy' Registrars/D:tigl:t"d off icers'

DDO/RTI Celt/CR-l/CR-tUOaf Section/Library/Record Room

Guard File


